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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF SPECIAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 19.08.2016

NAME OF THE COMPANY: Shrmilee Chopra
Vis.
M/s. Profrom Ineriors Pvi. Ltd.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the
Companies Act 2013.
S.NO. NAME DESIGNATION REPRESENTATION \E‘GNATURE
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Order

Ld. Counsel for the petitioner, after obtaining instructions has stated that
settiement deed is ready and has been signed by both the parties, but the same is yet
to be placed on record. She seeks some time to do the needful.

List again on 06.09.2016.
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